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(c) Special efforts for projecting invest-
ment promotion strategies include the or-
ganisatjon of promotjonal events (both
abroad as well as in India), utilising bila-
teral visits by Government delegation o
important countries, to address and influ-
conce targeted business audiences, apd co-
ordinating action with India apex industry
Organisations in their efforts to attract
foreign investment. Among the publicity
measures undertaken for projecting India
ag an  attractive investment destination
are the preparation of publicity kits com-
prising of brochures, a floppy diskette
entitled ‘Doing Business with India’, and
their regular updating Indian Heads of
Mission, in particular, are playing a cru-
cial role in promoting India’s economic in-
terests. fnvestment promotional efforts aod
strateges are a continous process. Gov+
ernment proposes to comtinue with such
measures and intends to lay  increasing
emphasis on a sector specific approach in
our investment promotion efforts,

Increase in Passport Fee

266. SHRI 1. P. TAVALT:

SHRI TARA CHARAN MAJ-
UMDAR:

Will the Minister of EXTERNAL AFF.
AIRS be pleased to state:

(a) whether it is a fact that recently ihe
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fee for fresh ordinary passport has been
hiked;

(b) if so, the details thereof;

() what are the compelling reasons for
the steep increase in the fee;

(d) whether it is also a fact that the
applicants are made to wai; for months
for issue of passports, if so, reasons for
the same; and

(e) what is the number of applications
pending before Bangalore passport office
and since how long?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. L. BHATIA): (a) Yes, Sir.

(b) A statement is placed on the Table
of the House. (See below).

(c) The passport fees were revised to
bring them in line with the cosi of pro-
duction and preparation of passporis and
the provision of passport services,

(d) The time taken to issue passports
varies from passport office to passport
office depending on the workload and the
staff strength.

(e) The number of applications for
fresh passports pending in the Bangalore
Passport Office for over one month was
20,415 as on July, 2, 1993.

Statement
81 Particulars of application o T Scale of feecs
No. India  Abroad
1 2 3 4
New Passports Rs. Rs.
1. Ordinary passport wih a maximam validity of ten years (no extra
fee will be charzed for renewals upto ten years if initial validity
is less) . . . . . . . . . 300 750

2. India-Bangladeeh Passport with a maximum iniiial validity of 1hree

years (mo extra fee will be charged f

if the initial validity is less)

or renewals upto three years

200 e

3. India-Sri Lanka Passport with 2 maximum initial validity of four

years (no exira fe:s will be charged f

life if initial validity is less)

or renewals upto four years
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4.
5.
6.

Special Travel Documents— Rs.

Emergency Certificate
Certificate of identity withamaximum initialvalidity of six years 100 250

Additional passport for any country under the proviso to rule 13
upto initial validity of one year (no entra fee will be charged for

renewals upto ten years) 300 750

Renewal of Travel Documents—

7.

11.

Renewal of ordinary passport with aninitial validity of five years

for a maximum validity of ten years (the rerfewal fee will be charged

in one lump sum once only even though period of validity may be less

than five years depending upon discretion of Passport Issuing

Authority or according to instructions from Government authorities 200 500

Renewal of India-Bangladesh Passport with a maNimum validity of
three years after initial validity of three years (the renewal fee will
be charged in one lump sum once only, even though period of vali-
dity may be less than three years, depending upon discretion of
Passport fIssuing Authority or according to instructions from

Government authoritiee). 100 250

Renewal of India-Sri Lanka passport with a madimum validity of
four years after inital validity of four years (the renewal fee will
be charged in one lump sum once only, even though period of vali-
dity may be less than four years depending upon discretion of Passport

Issuing Authority or dccordmg to instructions from Government
authorilies . . 100 250

Renewal of Fmergency Certificate {iworenewals for three Inonths at
a time). . : . . R 200

per renewal
Renewal of Certificate of Identlty (per years or palt Thﬂtof uplo

two vears) 50 125

i l(a) Renewal of additional passport after five years (lhe renewal fee will

be charged in one lump sum only) . . . . N 200

Miscelluneous Servicrs—

12.

13.

14,
15,

16.

17.

19.

Additional endors=ment or other miscellaneous service on ordinary
passport (not being a miscellaneous service referred to in entry
fourteen of this Schedule) 100 250
Adding supplementary pages when all the pages in an existing

ordinary passport are used up. . . . 100 250

Any miscellaneous service requiring issue of a fresh passport booklet 300 750

Additional endorsement or misccllaneous service on an  Emei gency
Certificate. 200

Additional endorsement or miscellaneoue service on a Certificate
of Identity. . 100 250

Miscellaneou s service on an India-Bangladesh Passport. . . 100 250
(in Bangladesh)

Issuc of additional pages when all the pages in an existing India-Rang-

ladesh passport are used up. . . . . . . 100 250

Miscellangous service on an India-Sri Lanka Passport. . . 100 250
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1 2 3 4
Rs. Rs.
20 . Issue of additional pages when all pages in an ex1st1ng Indla-Srl
L1 nka Passport are used up. . . . . 100 250
Duplicate Passports and other documents in lieu of lost or damaged documents—
21. Issue of duplicate passport in lieu of the ordinary passport on  the
ground that it has been lost stolen, damaged, destroyed or for any
other such reasons. . . . . 2500 6250
22. Renewal of duplicate passport for normal validity. . . . 200 500
23. Issue of duplicate Emergency Certificate in lien of the Emergency
Certificate onthe ground thatit has been lost, damaged or destroyed
or for any other such r:asons. ; 500
24. Issue of duphcate Certificate of Identity in lieu of the Certificate of
Identity on theground thatit has been lost, stolen, damaged or
deztroyed, or for any other such reason. . . 300 750
25. TIssue of duplicate passport in lieu of the India-Bangladesh Passport
on the ground that it has been lost, smlen, damaged or destroyed or
. . . . 500 1250

for any other such reason.

(in Bangladesh)

26+ Renewal of duplicate India-Bangladech Passport for normal validity. 20 300

27 Issue of duplicate passport in lieu of the India-Sri Lanka Passport
on the ground that it has been lost, stolens, damaged or destroyed. 500 1250

(in Sri Lanka)

28. Renewal of duplicate India-Sri Lanka Passport for normal validity. 200 500
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